(¢ ifeo, by whenandinwhat manner?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENAY: (a)
to (c) Though overall wholesale price inflation measured in terms of year on year change in
Whlesale Price Index (WPD) has been declining since September 2008 and has become negative in
June 2009, inflation in food items continues to remain high due to lower agricultural production in
20Me crops, increase in the minimum support prices and growth in demand. Gurrently the retail price
inflaticn, measured in terms of year on year change in Consumer Price Index-Industrial Warkers
(CPI-IW) and Consumer Price Index - Rural Labour (CPI-RLY is higher than wholesale price inflation
due to relatively higher weight of food articles and food products in CPI-WY and CPI-RL and large

marging between whalesale and retall prices.

The Government monitors the price situation regularly, with price stahility being high on it
agenda. Measzures taken to contain prices of essential commadities include selective ban on exports
and futures trading in food graing, zero import duty on select food items, permitting imports of pulses
and sugar by public sector undertakings, distribution of imported pulses and edible oils through the
PDS and release of higher quota of non-levy sugar. In addition, State Governments are empowered
to act againet hoarders of food items by holding in abeyance the remaval of restrictions on licensing,

stock lImite and movements of food articles under the EFegential Commadities Act of 19565,

In general, retail price inflation would be higher than wholezale price inflation, as wholesale prices
are of bulk transactions, whereas retal prices includes trangportation and distribution costs,
unbundling charges, shop rent, etc. However, in the case of edible dils and pulses, the Government
has undertaken subsidised distribution through the PDS for the econamically weaker sections. Past
aralysis shows that the inflation trends tracked by the WP and CPI indices have not always been in

conjunction with each cther.
Waiving of loans of weavers

2617, SHRIKAMAL AKHTAR:
SHRINAND KISHORE YADAV:
Wil the Minister of FINANCE be pleased to state:

(&) whether his Ministry has any plan to waive the lcans of weavers especially in Uttar
Pradesh and Andhra Pradesh, who are badly poverty ridden and are compelled to leave their

hereditary job and are working az rickshaw pullers or construction workers ;
(b)  if=o, the details of the lcan waiver; and
(c)  ifnot, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI NAMO NARAIN MEENA): (&)
No, Sir.

(b)and () Donot arise.
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